TI TEM NO 103( MV COURT NO. 11 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 8297-8298 CF 2004

M S. PUSHPA SAHKARI AVAS SAM Tl LTD. Appel | ant (s)
VERSUS
M S. GANGOTRI SAHKARI AVAS S.LTD. & ORS. Respondent ( s)

(Wth office report)

Date: 31/01/2012 These Appeal s were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DEEPAK VERVA
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN

For Appellant(s) M. Dinesh Dwi vedi, Sr.Adv.
Ms. Shalini Kumar, Adv.
Vs

Neeru Vai d, Adv.

For Respondent (s) M. Manoj Prasad, Adv.
UPON bei ng mentioned the Court made the follow ng
ORDER
Adj our ned at t he request of t he | ear ned

counsel for the respondents.
List after four weeks.

(A.D. Sharnmm) (Veena Kher a)
Court Master Court Master



